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(PFD 
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Lucknow: A special court 
in the UP capital framed 
charges on Wednesday 
against Kerala journalist 

Siddique Kappan and sixof 
his associates in a case 
lodged by the Enforcement 
Directorate (ED) for al 
leged violation of the Pre 
vention of Money Laun 
dering Act (PMLA). 

Lawyer Kuldeep Srivas 
tava, who represented the 
BD, told TOI that all seven 
accused had been charged 
under sections 3 and 4 of 
the legislation, which pro-
vide for a maximum jail 
term of 10 years and a fine 
of up to R5 lakh. The prose 
cution will produce wit-
nesses in the trial from De-
cember 17. Apart from Kap-
pan, the ED is investigating 
the financial transactions 
of some office-bearers and 

Siddique Kappan 

TT Portal: https://www.mptenders.gov.in 46 8| 
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student 

wing. 
the Campus Front of India. 
The journalist's alleged ac 
complices are Ateequr 
Rehman, Masood Ahmed, 
Rauf Shareef, Abdul Raz-
zaq, Ashraf Qadir and Mo-
hammed Alam. According 
tothe ED chargesheet, She-
reef allegedly received 
1.36 crore from PFI mem-
bersbased in Omanand Qa-
tar and transferred the 
cash to the bank accounts 
of four of his fellow ac-
cused. All five bought land 
and vehicles with the alleg 
edly ill-gotten money 

EORMB 
PUBLIC ANNOUNCEMENT 

(Regulation 12 of the Insolvency and Bankruptoy (Liquidation Process) Regulations, 2016) 

FOR THE ATTENTION OF THE STAKEHOLDERS OF 

GPR RESOURCES PRIVATE LIMITED 
Details 

GPR Resources Pvi.Ltd 
SLNo 
|1. Name of Corporate Debtor 
2 Date of incorporation of Corporate Debtor 20/09/2013 

aAuthority under which the Corporate Registrar of Companies-Chennai 
Debtor is Incorporated / RegisteredTamil Nadu 

Corporate ldentity Number/ Limted LiabutyU60100TN2013PTco93064 dentificatbion Number of Corporate Debtor 
Address of the registered office and 

Prinaipal ofice (f any) of Corporate Debtor| Desabhandhu Plaza, Royapettai, 

Particulars 

No 47, Whites Road, 22A & 228 Ground Floor, 

Chennai, TN 600014 IN 
Date of cloSure of Insolvency 
Resolution Process 

7 Liquidaton Commencement Date of 
Corporate Debtor 
Name and Registration Number of the 

insolvency Professional acting as Liquidator JBBUIPA-001/P-P02639/2022-2023/14100 

*********°*** ************.***°** ***************** 

29 August 2022 

Second BSF jawan in a 
week crosses over to Pak 

23rd November, 2022 (order copy received in email on 7th December, 2022) 

Usha Gayathri Kavi 

Old No. 12/1 (New No. 21), Kutchery Road. 
Mylapore, Chennai - 600004 

ca.ushagayathrik@gmail.com 
Old No. 12/1 (New No. 21), 
Kutchery Road, Mylapore, 

Yudirvir Rana@timesgroup.com 
Address and e-mail of the Liquidator, 
as registered with the Board 

Amritsar: Forthe second timethis month, a Border Secu-
rity Force (BSF) jawan inadvertently crossed over to Pa-
kistan from Punjab's Abohar sector. The constable, how. 
ever, was released by Pak Rangers after 33 hours following rounds of lag meetings and high-level diplomatic efforts. 
According to sources, BSF constable Amit Prasad of 66 
Battalion lost his way in a thick cover of fog while on duty 
along the international border in the Abohar sector 
around 7.40am on December 7 and was taken into custody 
by the Pakistan Rangers. Sources said the jawan was car rying one INSAS rifle and ammunition. A BSF team ap-
proached the Pak Rangers and held flag meetings, but they 
refused to release the BSF constable. Thereafter, back-to-
back meetings were held between the two forces. 

10 Address and e-mail to be used 
for corespondence with the liquidator Chennai - 600004 

liquidator.gprpl@gmail.com 
1 23 December 2022 11. Last date for submission of claims 

Notice is hereby given that the National Company Law Tribunai, Chennai Bench has ordered the commencement of liquidation of the GPR Resources Private LImited on 23.11.2022 
The stakeholders of GPR Resources Private Limited are hereby called upon to submit their claims with proof on or before 23.12.2022, to the liquidator at the address mentioned against item No.10. 
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims with the proof in person, by post or by electronic means. 

Submission of false or misleading proof of claims shall attract penalties. Date: 09.12.2022 
Place: Chennai Usha Gayathri Kavi RegnNo: BBIIPA-001/NP-P02639/2022-2023/14100 

**************************** ****** 

Prayagraj Nagar Nigam TN youth caught with 
gold worth 760L at KIA 1, Sarojini Naidu Marg, 

Prayagra-211001 
Uttar Pradesh Petlee.Peter@timesgroup.com 

F-TENDER NOTICE Bengaluru A youth from Tamil Nadu 
was caught wearing briefs fitted with 
gold worth 760 lakh at Kempegowda Inter-
national Airport (KIA) in Bengaluru ear-
lier this week. 

According to sources with the Air In-
telligence Unit of Bengaluru Customs at 
KIA, the incident unfolded on Monday 
morning soon after Oman Air fight WÝ 
281 landed from Muscat. 

Customs officials carrying out pas-
senger profiling intercepted the 21-year 
old man whose trip to the Gulf appeared 
suspicious. 

NIT No/ENv/2022/ 
This is to inform to all prospective bidders having the required qualification mentioned in the RFP document that Municipal Corporation Prayagraj invites Request for proposal Appointment of Legal Counsel for proposed Issuance of Municipal Bonds on Private Placement Basis in Prayagraj Municipal Corporation, Prayagraj. 

Date:- December, 2022 

Schedule For RFP 
S.no 

1 RFP Document Avallablility Last date of RFP submisslon 
3 Technical Bid opening Date 

Activity Date Time 
09/12/2022| 14:00 hrs onwards 30/12/2022 up to 15:00 hrs | 30/12/2022 16:00 hrs onwards For more details, please visit the website at http://www.etender.up.nic.in. 

Raj Kumar Sharma 
Chief Finance & Account Offlcer C M K 



Gyarat have the biggEst factor in the par led Vikassheel Insaan 
Party's candidate Nilabh "BJP's historic victory in Kumar. grandson of a for 

Man attempts self-im 
molation during BJY, un 
hurt 

blessed the RIP aned broke all ty's historic win. 
themods of victory 

Takinga dig at the omsi aujarat electkons is a victory mer Kurhani MLA Sadhu 
A man attempted self im molation when Rahul Gand hi's Bharat Jodo Yatra was 

passing though Rajiv Gandhi 
Nagar hee on Thursday lHow 
ever. police savwd him hefre 
the firecould flarv up 

tion, the RUP leader said (Hut 
arat has given an unpre 
dented mandate to Narendra 
Moll's RI which has wwn 
inetrumental in the deveop 
ment aned miblic elfare, hv 

of the partys commitment to Sharan Shahi, securd development. rri govern 
ance and pubiic welfare How 
ever. the bigest crelit mes to the miblic trust in the lealer shipof PMMorli, Singh sail 

PMLA case: Kerala ICAR-National Research Centre for Banana 
iruchirappali, Tamil Nacu. felephone: 0431-2618125 

Date 07.12.2022 
SCribe faces charge 
with 10-yr jail term 

Advertisement No 15/202 
ONLUINE INTEKVIEW Bpropesed to AM up the postt of Post Dectoral Fellow (1 pest), Young s -post), Project Assodete-I(1 post), Young Professenal ests,eseerc Aeslstant (1 post), Project Assistant ( post. enio t Astant (3 posts) and Junier Projert Assistant (3 posts) on bass Ihe post is purely temporary and co- terminus with the prmjert hgube candhdates may submit their applications as per prescribed profoma wn t artested copies of educational qualification/ erperience certiicate5, efr though emai to nrcbrecrutment@gmal.com on or before 13 12.2022. For further detals, plexe visit our institute website www.nrcd itar gov in 

TaMEs NEws NerwoM crore 
from PFT 
mem 
bers 
based in 
Oman 
and Qa 
tar and 

Siddique Kappan trans 
ferred 
the cash 

to the bank accounts of 
four of his fellow accused. 

Lcknow: A special court 
in the UP capital framed 
charges on Wednesday 
against Kerala journalist 
Saddique Kappan and six 
of his assoriates in a case 

S 
Adminlstrtve Oumcer 

FORMB 
PUBLIC ANMOUNCEMENT 

(Regulabon 12 of the Insotvency and Barknuptcy (Luidation Process) Requlations. 2016) 

odged by the Enforcement 
Directorate (ED) for al 
leged violation of the Pre 
vention of Money Laun-
dering Act(PMLA). 

Lawyer Kuldeep Sri-
vastava, who represented 
the ED. told TOI that all 

seven accused had been 

charged under sections 3 
and 4 of the legislation, 
which provide for a maxi-
mum jail term of 10 years 
and a fie of up toT5 lakh. 
The prosecution will pro-
duce witnesses in the trial 
from December17. 

Apart from Kappan, 
the ED is investigating the 
financial transactions of 
some office-bearers and 
memberS of the pro 
scribed Popular Front of 
India (PFI) and its student 
wing, the Campus Front of 
India. 

FOR THE ATTENTION OF THE STAKEMOLDERS OF 
GPR RESOURCES PRIVATE LIMITED Particulers Details Allfiveboughtland and ve-

hicles with the allegedly 
ill-gotten money. Masood 
allegedly visited Hathras 
in one of these vehicles to 
take part in a protest over 
the gangrape of a Dalit 
girl there. 

The crackdown on PFI 
office-bearers and mem-

Name of Corporate Debtor 
2. Dete of incorporation of Corporate Debtor 20/09/2013 

Authority under which the Corporate Registrar of Companies. Chennai 
Debtor is Incorporated Registered Corporate ldenity Number Limited uabalityu60100TN2013PTCO93084 ldenthication Number of Corporate Debtor 
Addres8 of the registered ofce and 
principal onice (f ay) of Corporate Debtor Desabhandhu Plaza, Royapatta 

GPR Resourcee PvtLtd 

Tamil Naduu 

| No 47, Whiles Road, 22A & 28 Ground Floor, 

hennal, IN 600014 N 
29 August 2022 bers started with the ar 

rest of four of them in 
Mathura, en route to Hath-

Date of closure of Insovency 
Resolution Process 

Liqukdation Commencement Date of 
Corporate Debtor 

8.Name and Registrabon Number of the Usha Gayathri Kavi 
Insovency Professional acting as Lqudator BBVIPA-001/P-PO2639/2022-2023/14100 

23rd November 2022 (Oder copy 
ecerved in emad on 7th December, 2022) 

ras. 

The quartet 
charged under the strin-
gent Unlawful Activities 
(Prevention) Act, claiming 
they were out to disturb 
peace by whipping up com 
munal passions. 

was Old No. 12/1 (Naw No. 21), Kutchery Road 
Mylapore, Chennai - 800O04 

ca.usihagayathnik@gmail.com 
Otd No. 121 (New No. 21). 
Kutchery Road, Mylapore, 
Chennai 600004 

lcuidator gpmpl@gmail.com 
23" December 2022 

Address and e-meil of the Liquidator 
as registered with the Board 

10 Address and e-mail to be used 
for comrespondence with the lquidator 

The journalist's al- The Supreme Court 
leged accomplices are granted bail to Kappan in 
Ateequr Rehman, Masood 
Ahmed, Rauf Shareef, Ab-
dul Razzaq, Ashraf Qadir 
and Mohammed Alam. 

According to the ED 
chargesheet, Shereef al 
legedly received 1.36 his bail plea. 

the UAPA case, but he re-
mained in jail for his al-
leged involvement in mon-
ey laundering. 

In October, a local 
Lucknow court rejected 

11 Last date for submission of claims 
Notce is hereby given that the National Company Law Tnbunal, Chennai 
Bench has ordered the commencement of liquidation of the GPR Resources Private LIimited on 23.11.2022 
The stakeholders of GPR Resources Private Limited are hereby called upon to submit their claims with proof on or before 23.12.2022, to the liquidator at the 
address mentioned against item No. 10. 
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims with the proof in person, by post 
or by electronic means. 
Submission of false or misleading proof of claims shall attract penalties. 
Date: 09.12.2022 Usha Gayathri Kavi 

Place: Chennal RegnNo : 18BUIPA-001AP-P02639/2022-2023/14100 ************** .**.**********.********** 

TN youth caught with 
gold worth r60L at KIA 

GREATER CHENNAI CORPORATION 7E 
MECHANICAL ENGINEERING DEPT. 

.E:TENDER NOTICE E-Tonder ia Invited for the following work by Superintending Enginer 

(SWD/Mech, (As per Tender Condition) 
Purchase of 8 Nos of Mechanical Sweepers 

MI/1040/2022 Cu.M Capacity with Operation and EMD Amount 

MEDCNG. Mn040/2022 Petdee.Peter@timesgroup.com 

Bengaluru: A youth from Tamil Nadu was 
caught wearing briefs fitted with gold worth 
60 lakh at Kempegowda International Air 
port (KIA) in Bengaluru earlier this week. 

According to sources with the Air Intelli 
gence Unitof Bengaluru Customsat KIA, the 

ncident unfolded on Monday morning soon 
fter Oman Air flight WY 281 landed from 
Muscat, 

wworEEE Comprehenslve Malintenance for a period of| Rs.1124,000 
|7 yeara 

Laat date and timo for aubmiaslon of Tonder 10.01.2023, 3.00 p.m 
Tender opening date and time 11.01.2023, 3.15 p.m 
Tender detalls can be downioaded from:'http://tntenders.govin 

DIPR/8441/ TENDER/2022 Superintending Engineer (SWD/Wlech) 

no-Maoliuna Sha 



FORM 
PUBLIC ANNOUNCEMENT 

(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations. 2016) 

FOR THE ATTENTION OF THE STAKEHOLDERS OF 
GPR RESOURCES PRIVATE LIMITED 

SINo 
1.Name of Corporate Debtor 

2. Date of incorporation of Corporate Debtor 20/09/2013 

Authority under which the Corporate Registrar of Companies Chennai 

Particulars Details 
GPR Resources Pvt.Ltd 

3. Debtor is Incorporated/ Registered 
Corporate ldentity Number Limited Liability U60100TN2013PTCO93064 ldentification Number of Corporate Debtor 
Address of the registered office and 

principal office (if any) of Corporate Debtor Desabhandhu Plaza, Royapettai, 

Tamil Nadu 

No 47, Whites Road, 22A &228 Ground Floor, 

Chennai, TN 600014 IN 

Date of cdosure of Insolvency 
Resolution Process 

Liquidation Commencement Date of 
Corporate Debtor 

Name and Registration Number of the 

29 August 2022 

| 23rd November, 2022 (Order copy 
received in email on 7th December, 2022) 

| Usha Gayathri Kavi 
8. 

Insolvency Professional acting as Liquidator| "1BBIIPA-001/IP-P02639/2022-2023/14100 

Old No. 12/1 (New No. 21), Kutchery Road, 
Mylapore, Chennai -600004 

ca.ushagayathrik@gmail.com 
Old No. 12/1 (New No. 21). 

Kutchery Road, Mylapore, 
Chennai- 600004 

Address and e-mail of the Liquidator, 
as registered with the Board 

4nAddress and email to be used 
T0 for correspondence with the liquidator 

liquidator.gprrpl@gmail.com 
23 December 2022 11. Last date for submission of claims 

Notice is hereby given that the National Company Law Tribunal, Chennai 
Bench has ordered the commencement of liquidation of the GPR Resources 
Private Limlted on 23.11.2022 
The stakeholders of GPR Resources Private Limited are hereby called upon 
to submit their claims with proof on or before 23.12.2022, to the liquidator at the 
address mentioned against item No.10. 
The financial creditors shall submit their claims with proof by electronic means 
only. All other creditors may submit the claims with the proof in person, by post 
or by electronic means. 
Submission of false or misleading proof of claims shall attract penalties 

Usha Gayathri Kavi 

RegnNo: 18BIIPA-001/1Pp02639/2022-2023/14100 
Date: 09.12.2022 

NPlace: Chennal 
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